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CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH

OA No.1138/2002

New Delhi , this 26th day of May, 2003

Hon'ule Smt. Lakshmi Swaminathan, Vice ChairmanCJ)
Hon'ble Shn C.S. Chadha, MemberCA)

Const. Charanjeet Singh
B-127, Fateh Nagar
Tilak Nagar, New Delhi . Applicant

(Shri Anil Singal , Advocate)

vrsus

1 . Commissioner of Police

Police Hqrs., IP Estate, New Delhi
2. Jt. Commissioner of Pol icedntel 1 igence)

PHQ, IP EDstate, New Delhi
3. DCP Special Cell (SB)

PHQ, IP Estate, New Delhi .. Respondents

(Shri Ram Kumar Dhillon, Advocate)

ORDER(oral)

Shn C.S, Chadha

The applicant is a Driver (Constable) in Delhi Police

and he was charge-sheeted for unauthorised absence from

duty from 10.5.1997 to 15.5.1997. The charge-sheet also

included the fact that by previous records it was found

that he was a habitual absentee, having been punished by

ten different earlier orders. The Enquiry Officer found

the charge as 'proved', especially in view of the

applicant's own admission dated 28.5.1997, according to

which it was found that the applicant had himself

apologised for his .absence and had requested to be

pardoned for his mistake. After the charge was proved by

the Enquiry Officer, he was awarded the punishment vide

Annexure A/3 dated 30.12.97, which was apparently served

on the applicant on 1 .1.1998. Thereafter, he filed an

appeal on 15.A.98, which was rejected on 26.5.98 as being

time-barred because the time available to prefer the
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nsvsr raissd by t-h© applicant. ©it.hsr in his

rBprsssn t-ut-i on on using S0rv0u tns show csuss no tics or

in his 9pp6al D Ths hirst, occasion Cin which hs f ai&su

this arguni©nt t.hat hs had not siyrisd L.hs cuni ©s® iunal

StatSiTiSnt/apCilCiyy Isttsr is Ofily at L-i iS SL.ayS Oj i i l ! fiy

•hi-... OA. Lsarnsd uuuns©! "fur tris app i iua'fiL. us isd
"1.00

de'fsnd applicant's cass by s'tatifig tfiai. ufiSi's o'liS

applicant was net wbII corrv'srsant wvth law anu biiSfSiois

could not. rais.0 tnat issus. ns ar © rsuL. in ayr ssiinsnL. w i L.n

"th© learnsd couns© 1 "for th© simpl© rsason that

p0p f"0S0no?i L- cipp ? iv-'CifiL- Hcif i

CirsftSCi SppSrsnt \ y by iMS iilVvys? SfiU oOu lU I IOU

besn written by the applicant himself as they are all in

tnglis^h i n legal languaye. i i i© icis u fi© nau nu ■ r ©ccjui ®©

to legal advice cannot ausoive finn oi biis iai^.b bnab "l i©

did not raise this issue about the cofn ess lona i ^bateinerit

being forged/not signed by hirn pi lOf to tine i i i iny ot

.u t-v . fi fi
L.I M O uM i

4. Another important issue in the whole case is wnetner

w© should entertain this OA at all on the ground of

limitation at the timme of appeal. What is b«ifig

challenged before us is nut unly the urder uf pufi isfiiiiefiu

but also the appellate order. ObVluUsly bhe appsai was

time-barred. Even in the OA, the applicant has nut shuwn

any valid reason for ths delay in filing tne appeal.

Since the appeal was rightly rejected as time-barred, we

would not like to ©nter'tain any renieuy ayai risL. bUs

appellate order. The appellate order at Annexure A/4

clearly mentions that the order of punishrnenb was sSi vso

on the applicant on 1 .1.38 and he should have filed the

appeal by 31. 1 .98 in accordance "with Rule ui bue Deni i
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